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BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE BENCH, CHENNAI 

ORIGINAL APPLICATION NO. 150/2022 

IN THE MATTER OF: 

SR Ganesh and Others …APPLICANTS 

VERSUS 

Chief Secretary 
Government of Karnataka and Ors …RESPONDENTS 

MEMO ON BEHALF OF RESPONDENT NO. 4 REGARDING SKETCH 

It is humbly submitted that the instant case pertains to construction activities 

undertaken by the BBMP over Rakshasa Halla. It is submitted that a sketch has 

been prepared after inspection by the concerned Revenue Department officials, 

which could not be placed on record, since the markings on the sketch are in 

Kannada. The same is being produced herewith in pursuance of the directions 

passed in today's hearing, i.e. 06.01.2026, in the matter. True Copy of the sketch 

of Rakshasa Halla prepared by the officials of the Revenue Department is 

annexed herewith as Annexure R-1. It is thus prayed that the same may be taken 

on record.  
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VILLAGE:- LAGGERE 

D.J.JO. 

answered as follows: 

D.3.Jo. 

1) Stream in Records and Ground Reality: 

161 

has been measured based on the adjacent survey numbers. 

HOBLI:- YASHAWANTHAP R 

MAP OF F RAKSHASHIHALLA oA 

D,J.J0. 

6) Stream Area in Records: 

95 

83.00 

D..30. 

1. Background and Scope of Measurement Based on the order number OA No:-150/2022 dated 23/04/2025 of the Hon'ble National Green Tribunal (NGT), the 
letter from the Office of the Hon'ble Additional Deputy Commissioner, Bengalurs Urban District, bearing number: Jada/Ben.Hu/CR-06-2025-26, and the order 
ftom the Asistant Director of lLand Records, Bengaluru North Taluk, bearing number: Bhui Sa NiPodi/thare/25/2025-26, a report was requested regarding the 

encroachment (vattuvari) of the Rakshasi Stream in Survey Number 2 of Laggere village, Yeshwantpur Hobli, Bengaluru North Taluk. Accordingty, the stream 

91 

TALUK:- BEENGALURU NORTH 

1. Answers to the Seven-Point Questionnaire from NGT The seven-point questionaire from the Govenment Counsel of the Hon'ble National Green Triburnal i 

The area shown in colour 

2) Bufer Zone:Information regarding the buffer zone that must be reserved on both sides of the stream can be obtained from BBMP officials 

The termn "Rakshasi Halla" is not mentioned in the survey records. However, it exists as per the Akaraband (Settlement Register) and the Village Map, and is 
designated as a boundary-holding stream (haddige hidida halla). The area situated between the survey numbers on both sides is considered the boundary-holding 
stream,. The stream, which passes through as per the map, has been measured by surveying the adjacent survey numbers. It is observed that there are buildings 
constructed by BBMP (Bruhat Bengaluru Mahanagara Palike) and some buildings under construction in the said stream area as per the ground situation. The said 
area has been measured and marked on the map. 

3) BRMP Construction:Information regarding whether BBMP can construct buildings in the said stream area can be obtained from BRMP ofcials 

4) Obstruction to Water Flow:It is natural that these buildings obstruct the flow of water. 

5) Pipe Dimensions:Information regarding the width and height of the pipes laid in the said stream can be obtaincd from BBMP ofticials 

e 

1-3960 

(likely blue on the map) is the boundary-holding stream (Rakshasi Halla).Its extent, as per the Village 
de However. the extent of the boundary-holding stream is recorded as 08 Acre -39 Gunta in the Akaraband and the Village Berii 

t lental account), is 08-39 (likely 8 Acres, 39 Guntas). There is no intormation regarding the width and height of the stream in either the Revenue reeorde 

etuetion/Encroachment:The following constructions, as per the ground situation within the boundary-holding stream, have been identified and marked on the map:Under-construction building (Block-I): 00 Acre-17 guntas (Extent) 
DMTC building (Block-II): 00 Acre -10 Guntas (Extent) Swimming p00l area (Block-lll): 00 Acre-24 Guntas (Extent) Total Occupied Extent: 01 Acre-11 Guntas (marked on the map). 

L Conclusion The factual map (Vastavansha Nakashe) has been prepared after inspection of all the above points based on the information obtained at the site. 

ANNEXURE R-1 2


